T Ho o Te0-33004/99 REGD. NO. D. L .-33004/99

Che Gazette of India

STHTLTTOT
EXTRAORDINARY
W || —@Ug 3—37-WUE (ji)
PART |1—Section 3—Sub-section (ii)

YTRIGR | WehTiyTa
PUBLISHED BY AUTHORITY
|, 1827 73 faoett, IERaR, S 30, 2017/37T91€ 9, 1939
No. 1827] NEW DELHI, FRIDAY, JUNE 30, 2017/ASADHA 9, 1939

GEH, Y 3T TeaHT =W HATAT

DL
% faeett, 30 5w, 2017
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HeqW I Aeferfad THHaT & SqaT o0 ATSE=AT & 99 B | § 2T e Jraa (G o
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Tl BT TR o TH HIESA F G0 &, (2 F T8 HIAT AT B

i) SUH-1 FT T F AT AT TAT THE ST T F TAT SAHT Hl TOUH FIEA HIAT § ST
T IANT ISR AT SUA-1| &1 Sfaearg Fwear gl fFamms st §%, giefer
A2 F TTH-| T AR Tl <AT AT




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

B |

&) iy LI H_fd-‘n [ =} =}
Govt. of India lll-lll-
— i

HEH, =Y HI H=qH FEH HATE v eny ¥l e 5w

MINISTRY OF MICRO, SMALL & MEDIUM ENTERPRISES WCRD, SMALL & MEDUN ENTERPRISES

1 | smgR ST
2. | & geur
3 | SEfr e AW
! ELl Ao | s | s fesrat | ame
5 | fomr e =
6 | Remir = =
7 | SEWMEHTAN
8 | HET H THIT **
9 | HUH/ITT FT UAT TSR/ |,
TRER/a/AtT FT A
TS/~ /e
Mg e
T e
10 | sery ¥ Srater 7 qar
T AT AT HTeer ST ¥ Rrerdy ey aft s &1 e : £
11 | sew 39 &1 fafy
12 | q& Uiy §&AT, af FE g1 TS
£uw-1
$TH-2
13 | <% g1 F71 ¥ : i~
EERCININ
14 | soE ity fRafawto [ &ar

15 | TEA SERT ST FIS

16 | I= | HHATRAT i T&AT

17 | =
(GREEIRE G ERETA)

18 | foraT ST Ft

o

# TIETT =TT FAVFT § o I GEAT A TEE 96 g1 FE gE S awrtad e S a9fed gy, Sy g9t
AT % THET T STeTsg FTAT STTUAT
T L

*foRefy s = forfiree Ty AmEey AT agar atfta ar atuta a1 =1 F 7 §

**(1) T=TtACE, (2) foeg stfararfoa afeam (Taus), (3) @m=er, (4) @gFrd, (5) Yrede ffiee F#+ut, (6) Arawia+ forfies
FEIA, (7) ¥ TETAAT TE, (8) AT




[9m [1-Bvg 3(ii)] YRA T TSI 2 STHIERIT 5

sae=ll
o, W WO f— —
Govit. of India — —
He&H, & 3 weIn e W qaed l!!m!,!!?
o MINESTRY OF MICRO, SMALL & MEDIUM ENTERPRISES T
MSME
STHEHIVER | 59 | @ | weAw
fafaor F g T
REL T S kl
3EANT YR GSAIHIOT JHATOT T
ITAT LT T&AT
JEH FT ATH
AN T qaT T/ .
TREYATATIT T AT
e e
M e
T EEL
FTITAT FT IaqT
R T | R
FATEA. . | £
A FA Y g
TeT TRty o | &
IIH T T ki kil | a9 | hilaiil
NIRRT RN
S USeh0 FTRT - A | THUEsE
LIRS w1
TUH-2
= BT F T A" | Teor B o

R 7 FrEx giora e §, geare it smaeashar 751 gl
udyogaadhaar.gov.in & gfea R T

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES
NOTIFICATION
New Delhi, the 30th June, 2017

S.0. 2052(E).—In exercise of the powers conferred by sub-section (2) of the section 8 of the Micro, Small and
Medium Enterprises Development Act, 2006 (27 of 2006), hereinafter referred to as the said Act, and in supersession of
the notification of the Government of India in the Ministry of Micro, Small and Medium Enterprises number
S.O. 85(E), dated the 10" January, 2017, published in the Gazette of India, Extraordinary, Part 1l, Section 3,
Sub-section (ii), dated the 10" January, 2017 except as respects things done or omitted to be done before such
supersession, the Central Government, after obtaining the recommendations of the Advisory Committee in this behalf,
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hereby specifies that any micro, small and medium enterprise shal file Udyog Aadhaar Memorandum (hereafter, referred
to as the memorandum) in Form-1 appended to this notification, in accordance with the following procedure, namely:—

(1) The memorandum shall be filed online on the website of the Ministry of Micro, Small and Medium Enterprises,
Government of India at http://udyogaadhaar.gov.in;

(2) Every micro, small and medium enterprise engaged in the manufacturing of goods or rendering of services with total
investment in plant and machinery within the limit specified in section 7 of the said Act, shall file the memorandum;

(3) Any number of activities including manufacturing or service or both may be specified in the memorandum;

(4) The proprietor in the case of a proprietorship firm, managing partner in the case of a partnership firm and akartain
the case of aHindu Undivided Family(HUF), shall provide his Aadhaar Number in the memorandum;

(5) In case of a company or a limited liability partnership or a cooperative society or a society or a trust, Permanent
Account Number(PAN) of the organisation along with Aadhaar number of the authorised signatory shall be specified in
the memorandum;

(6) A one time password (OTP) for verification of the fresh memorandum as well as amending of the existing
memorandum shall be sent on mobile phone linked to the Aadhaar number of the applicant and the applicant shall enter
the OTP in the form before submitting the memorandum;

(7) The memorandum shall be filed on self certification basis and no additional document is required to be uploaded at
the time of such filing:

Provided that the Central Government or the State Government or such person as may be authorised in this
behalf may seek documentary proof of the information provided in the memorandum, wherever necessary;

(8) Udyog Aadhaar Registration Certificate in Form |1 shall be generated and mailed to the email address provided in the
memorandum;

(9) There shall be no fee for filing the Udyog Aadhaar Memorandum;
(20) In case an applicant or the authorised signatory does not have Aadhaar number or in cases where online filing is not
possible for any reason, a hard copy of the duly filled Form |, shall be submitted to the concerned District Industries
Center (DIC) or to the Office of the Micro, Small and Medium Enterprise-Devel opment Institute (MSME-DI) under the
Development Commissioner, MSME dongwith the following documents as dternative and viable means of
identification:
(a) (i) Aadhaar enrolment ID dlip; or
(i) acopy of the request made for Aadhaar enrolment; or
(b) any of the following documents of the applicant or the authorised signatory, namely:—
(i) Bank photo passbook; or
(ii) voter ID Card; or
(iii) passport; or
(iv) driving license; or
(v) PAN card; or
(vi) employee photo identity card issued by the Government.
(11) No enterprise shall file more than one memorandum;

(12) In case of change in address or addition or deletion of activities by the enterprises or for other changes, the
proprietor or the managing partner or an authorised person may apply for amendment of the existing memorandum in
accordance with the guidelines for filing the online Udyog Aadhaar Memorandum provided in the website of the
Ministry of Micro, Small and Medium Enterprises, at http://udyogaadhaar.gov.in;

(13) The Genera Manager of the District Industries Center of the concerned district shall undertake enquiry and
verification of the memorandum submitted by the enterprise and in case of any discrepancy, issue a notice to the
enterprise, giving it an opportunity to present its case and based on the findings, he may amend the memorandum or
cancel the Registration Certificate if already issued.

[F. No. A-54(1)2014-CDN(pt.)]
B. H. ANIL KUMAR, Jt. Secy.
Note:

(i) Enterprisesthat have filed EM-II or SSI registration, shall not be required to file UAM but may fileit, if they so
desire.

(i) EM-I has been stopped and after establishing a unit, an enterprise has to file UAM which replace SSI
registration and EM-11. Regulatory authorities, banks, utility etc. should not insist on EM-I.
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FORM-|

wwa ey i e oW
R SMALL 4 WEDLSM ENTERPRISES

L IS TER SRR Udyog Aadhaar
E ' =

MsSME

Type of Enterprise Micro Small Medium
Manufacturing A B C
Service D E F
Udyog Aadhaar M emorandum
1 Aadhaar Number
2 PAN Number*
3 Name of Entrepreneur
4 Social Category SC ST | OBC | General
5 Gender Male Female
6 Physically Handicapped Yes No
7 Name of Enterprise
8 Type of Organisation **
9 Location of Plant(s)/Enterprise(s) | Flat/Door/Block No.
Name of Premises/Building/ Village
Road/Street/ Lane ArealLocality
City Pin Code
State District
10 Official Address of Enterprise
Please enter mobile number as in ["pigrict [ State [ Pin
aadhaar for which OTP to be sent Mobile No: [Email’
11 Date of commencement
12 Previous Registration Number-if Ssl
any EM-1
EM-2
13 Bank Details IFS Code:
Bank Account:
14 Major Activity Manufacturing | Service
15 National Industry Classification
Code
16 Persons employed
17 Investment
(Plant  and Machinery /
Equipment’s)
18 District Industries Centre
Declaration

| hereby declare that information given above is true to the best of my knowledge. Any information, that may be required
to be verified, shall be provided immediately before the concerned authority.

Submit

* |n case of acompany or alimited liability partnership or a cooperative society or a society or atrust.

**(1) Proprietary, (2) Hindu Undivided Family (HUF), (3) Partnership, (4) Co-Operative, (5) Private Limited Company,
(6) Public Limited Company, (7) Self Help Group, (8) Others
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HEA, &Y

MINISTRY OF MICRO, SMALL & MEDIUM ENTERPRISES

W TR
Govt. of India

3 WY IR oA

FORM-I|

Hua, e o womm Tew

WCRD SMALL & MEDLN ENTERPRISES

-]
P

g B
MS=SMWME

Type of Enterprise Micro | Small Medium
M anufacturing A B C
Service D E F
Udyog Aadhaar Registration Certificate
Udyog Aadhaar Number
Name of Enterprise
Location of Plant(s)/Enterprise(s) Flat/Door/Block No.
Name of  Premises/Building/
Village
Road/Street/ Lane Area/Locality
City PIN Code
State District
Official Address of Enterprise
District | State | PIN
Mobile No: | Email:
Date of Commencement
Major Activity M anufacturing Service
Enterprise Type Micro | Small Medium
National Industry Classification
Code(s)
Previous Registration Number-if | SSI
any EM-1
EM-2
Acknowledgement Date of Filing | Date of Printing
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